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Type of Specification Specification S

Standard functions Colour Scan, Copy, Print
Print speed 25 PPM
Standard Tray Capacity Tray 1250 Sheet
Bypass capacity 100 Sheet
Reduction/Enlargment 25-400%
Document Scanner DADERADF
Sides input Sean 111, 1:2,2:2 21
Print Rasolution 1200 Dpi (Enhanced)
Micro 8D Memory 8 GB Allows for Extra address Storags

(2000 address/500 groups) Collation,

Booklet Creation and Handies Larger

Jab Td BE Ve 7 12
Memory 1.5 GB and more Gy =ey o1 Wy
System/ Processor 1 GHz we W 75000 /-
Page Description Langusges | PCL 6, Adobe PosiScrip 37 W )
Duty Cycle Up to 50,000 pages/month
Mag support YES
Secure Print/accounting YES (Accounting and Password

restriction can be configured)
Interface/Display Touch baszed
Comnectivity High speed USB 2.0 Direct Priny;

10/100 Base-T Netwurk print
First-copy-out Time 7.2 seconds.
Paper Output 250 Sheets
Warranty Three Year
FOR Destination
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BIDDER'S AUTHORIZATIQN CERTIFICATE (To be filled by the Bidder)

To,

Thie Chairman,

Purchases Committee,

District & Sessions Court, Alwar. -

Sir,

IE 1/ Wemmesmssesssresessseesmmssemessossemssiss (Name/Designation) hereby declare/
] s e e (Name/Designation) is hereby authorized to sign
relevant documents on behalf of the company / firm in dealing with BID / NIB No:
Actts./Newltmes / 12 New courts estt./2018—20 /1453 Date 13.01.2020

He / She is also a.uﬂloﬁzed to attend meetings & submit technical &
commercial information / clarifications as may be require& by you in the course of
processing the BID. For the purpose of validation, his / her verified signatares are as
under.
Thanking you,
Verified.

Signature !
Name of the Bidder :

Authorised Signatory !

Seal of the Organization

Plage :

-Pape 5



To.

The Chairman,

Purchases Commitiec,

District & Sessions Court, Alwar.

Sir,

In response to the Ref. BIDY NIB No: Actis/Newlimes/12 New courts
estt./2019—20 /ths9 Date 13.012020 Purchases of photocopy machine according to
specification for the ADJ Court No 4, §, 6 Alwar, ACIM No. 03, Behror, ACJM No-2
Tijara, Rajgarh, ACIM Ramgarh, Bhiwari, CJ & M Ganj kherli, Family Court no.02Z
Alwar, AMIM NQ.S5, 6 Alwar, as an Owner/Parmer/Director/Auth.Sign. Of
.......................................................... I /We hereby declare that presently our Company /
51 1. ET U OV at the time of bidding, :-

a) possess the necessary professional, technical, financial and managerial resources and
cometence required by the Bidding Decument issued by the Procuring Entity;

b} having fufilled my / our abligation to pay such of the taxes payable to the Union and
the State Government or any logal authority as specified in the Bidding Document;

¢) is having unblemished record and is not declared ineligible for corrupt & fraudulent
parctices either indefinitely or for a particular period of time by any State / Central
Government / PSU / UT;

d)does not have any previous transgressions with any entity in India or any other
country during last three years;

e} does not have any debarment by any other procuring entity;

f} is not insolvent in receivership, bankimpt or being wound up, not have its affairs
administered by a court or a judicial officer, not have itg business activities suspended
and is not the subject of legal proceedings for any of the foregoing reasons;

g) does not have, and our directors and officers not have been. convicted of any criminal
offence related to their professional conduct or the making of faise statements or
misrepresentations as to their qualifications to enter intoa  procurementcontract
within a period of three years preceding the commencement of the procurement
process, or not have been otherwise disqualified pursuant to | debartment
proceedings;

h)does not have a conflict of interest as mentioned in the bidding document which
materially affects the fair competition;

i) will comply with the code of integrity as specified in the bidding document.

If this declaration is found to be incorrect then without prejudice to any other
action that may be taken as per the provisions of the applicable Act and Rules thereto
prescribed by GoR, my / our security may be forfeited in full and our bid, to the extent
accepted, may be cancelled.

Name of the Bidder : Authorised Signatory :
Seal of the Organization

Place :
Date :

-Page &
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Certificate of Conformity / No Deviztion (To be filied by the Bidder

The Chairman,
Purchases Committee,
District & Sessions Court, Alwar.

NIR No: Actts/Newlimes /12 New conrts estf./2019—20 / 1455 Date 13.01.2020

CERTIFICATE

This is to certify that, the specifications of photocopy machine Which I /We
have mentioned in the Technical bid, and which It We shall supply if 1/ We am/are

awarded with the work, are in conformity with the minimum specifications of the
Tender/ bidding document and that there are no deviations of any kind from the
requirement specifications.

Also, | / We have thoroughly read the tender/ bidding document and by signing
this certificate, We hereby submit our token of acceptance to all the bid terms &
Conditions without any deviations:

I / We also certify that the price 1 / We have quoted is inclusive of all the cost
factors involved in the end-to-end implementation and execution of the project, to mest
the desired Standards set out in the Tender / bidding Document.

Thanking you,

Name of the Bidder :
Authorised Signatory :
Seal of the Organization

Place :

Date :

-P.‘ﬂ!! i
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(et e W % devds v 2 W g W s Rl ad S e § @)

(NIB No: Actis./Newltmes / 12 New colirts estt./2018—20 /(459 275 13.01.2090

B we Wi 54 8 Rk Al 51

(etet Re mha ¥ Rt wRitte—(2)" 4 & )
Type of Specification Specification S it PR g o @
wemdt i o g
EECE T H

Standard functions Colour Scan, Copy, Print
Print speed 25 PPM
Standard Tray Capecity | Tray 1250 Sheet
Bypass capacity 100 Sheet
Reduction/Enlarpment 25-400%
Document Scaniper DADF/RADF
Sides input Scan 1:1, 152, 2:2,2:1
Print Resolution 1200 Dpi (Enhanced)
Micro SD Memory 8 GB Allows for Extia address

Storage (2000 address/500

groups) Collation, Bookigt

Creation and Handles Larger Job
Memory 1.5 GB and more
System/ Processor 1 GHz
Page Deseription | PCL 6, Adobe PostSerip 3
Languages
Duty Cycle Up to 50,000 pages/month
Mac suppont YES
Secute Print/accounting | YES (Accounting and Password

restriction can be configured)
Interface/Display Touch bassed
Connectivity High speed USB 2.0 Direct Print,

10/100 Base-T Network print
First-copy-out Time 7.2 seconds.
Paper Outpat 250 Shests
Warranty Three Year

TR Tt/ Ak MR
™ 5 B I
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Ansiextire A ¢ Com

pliance with the Code of Tutegrity and Ne.

Confliet of Interest

Ay person participating inq pﬁgmﬁj;ﬂpdﬁss_shall - e
4ifk of firiy matecial benefit sither direcily or indirectly in.

“(a)  not gifer any bribe; coward-o¢ i
exchimge for un tinfalr sdvaitoge in prociirement process or tn sthenwvies influshos i
procurmmant process; - o~ e—— : S T

. ) oot misrepresent or ot st m or MieTrprs 10 mislead 5o 2510 oblajn A {imzricial
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